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New Delhi this the 21th day of July, 1997
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Hon'bls Smt,Lakshmi Swaminathan, Memoer (3}
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Applicants, numbering 46(cne having expired since filing the

,.\.M

DA} and working as Casual Labourers in Construction line in Deln

Ambala, Ferozpur and Morsdabad Divisicns of Northe rn Lgaxr seek

direction for regularisgtion aftsr screening with effect from the

date of completion of 120 days service, with conssguenti al benefit =9

2 We are told that out of the 46 a licants, 32 are work i~ i
& F‘p $ b=

Delhi Division , 41 in Ambala Div ision ane in Feroxpur Oivision and

two in Moredabed Divisisn,

3 Shri Dhawsan has rafsed a proliminary shiscilon of Jurisgistion
and contends that applicants working in Ferozpup, Ambals and Peradabad

do not come within the Jurisdiction of this Tribunal, In *hi. Connent ion
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vl Divate draws our attention tn the Tribunal®s owde

In T8 23/9% Shri Charsn Sinch and Ops VoUDI & Ops and
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In para 8 of that Judgment, it has heen held that as the Office of

the Chief administrative OFfice x(@onstruction), under whor
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applicants ggre wo I-kiﬁe.},asas situated in Delhi, and th: said

“ ¥
runctionary had to gand the namse of Casual lgb&s&€$3 werking undey

him o the concemed fdivis

ot for pirpose of Streening, ths cause ofF
action had arisen partly with the Chﬁ{ﬁaﬁﬁt:gctiﬁn) which was situsted
1 Rar
Jelhi and henes ‘h&;fﬂﬁ#ﬁ*uh¢9 the Jurisdiction of this Bepeh,

%mzbmﬂm has been shown Dy respondents by Butal that the saip Judomsnt

that the ratio o + tat Judoment is Tully appiicstis

ty

and circumstances of the present U4 befors ug,with which ratia

, @z g coordinats Bench/gre bound, Henge this preliminary sbiection is

4o We are told by Shri Ohawan thot out of the 39 in .
27 hzave been scres ad gand the one in Ferozpur,and the two in Mo radabad
Division have alsc been scresncd, In rez pect of the 11 in Ambale Divisic on,
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Arter hearing both sides, we dispose of this 0A with the

In raspect of those who have sl
esults should be published by respondints iIn the

respuctive divisions within tuo months from the date of

receipt of
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